4+

o

»
N

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL. HYDERARAD BENCH AT“ﬁYbERABAD'

0.4.NO. (22— /93

Date of Orger: 6/7-93

Between:
4

1. Divisional Fallway Menager, (D3)
" Soutn Ceiitral Railway, Secunderabad,

2. Pormanent Way Insmccior (Zon)
5.C.Rly, Secunderabad.
3. Chiefi Signal}l Inspector,

Signal & Telecommunication Dep tment,
S.C.Rly, Secunderabad.

. Applicants.,
and
1. 67,ljﬂkﬁcgkdjh,
2. Presiding Officerx, Labour Court,
Narayanaguda, A .P,Byderabad.
.n Respondents.
Fer the Applicantsl Mr.HM.l:.Devraj, SC for glys.
For the Resbonéentst J.
CORAMS

THE HON'BLE MR.JUSTIEF V. NEBRLADRI PAO : VICE CHAIRMAN
1D .
THE HON'BLE MR.P.TJTIRUVENGADAM : MEMBEL.(ADM)

The Tribunal made the following Order:--
Admit. The cperhtion of the order dated 11-3-52
in C.M.P.NoO, \ S' /83 is sulspended ﬁntil further orders.
Issue notice tojthe Lespondents.

post the case ot 6.9.93.

1. The Divisional Kailway ldnager (B.G) 5. C.Rly, Secunderabad.

2, The Permanent %ay Inspecdor (Con) S.C.Rly. Secunderabad.

3. The Chief Signal Inspector, Signal & Telecommunication

Department, S.C.Rly,'Seéunderabad.
. The Presidinc Officer, Labour Court, Narayanaguda, Hv derabad.
. One copy to Mr.N.R.Devralj, 8C for Rlys. car.Hyd. ™
One copy to Mr. _—

. One spare COpy. -:LDfR/
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‘Rejectedf Ordered .
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TYPED BY COMPARED BY
CHECKED BY #PPROVED BY

I THE CENTRaAL ADMINISTBATIVE TRIBUNZL
HYDERABAD BENCH AT HYDERABAD

THE HON'BLE MR.JUSTICE V.NEELADRI RAO

VICE CHEIRMAN
AND

THE HON'BLE Mk.A.B.GORTY : MEMBEK(AD)

ND
THE HON'BLE MR,T.CHANDRASEKHALR REDLY
MEMBER(J) -

LND

]
o
!

HON'BLE MR.P.T.,TIRUVENGEZDEM :M(&)

Dated : [y -7 -1993

ORDER/ JUDGMENT+-

ot
Mefia /foh..” C.A. NoO,
in

0.a.N0o. {2 IC1'5 .

T.PA.IqOQ‘ (w-po )

Admitted and Interim directions

issued
. ————-———.—.- g
Allowed , -"‘."-'{:{Enn
P m‘m'\stt‘%"“’“

Dispobed of witH| &ir&ticns,TC

Dismigsed
. 75001993
Dismigsed as withdrawn CH.
H ) “1;" L
. I‘}ismi sed for defé,ul;j_l;__..,,- S A ?.‘a-r"""’
. - Lo

No order as to costs.






